6 Papers laid [RAJYA SABHA] on the table

(b) Review by Government on the working of the above Corporation.
[Placed in Library. See No. L.T. 1550/17/19]
(i) A copy each (in English and Hindi) of the following papers:—

(@ Annual Report and Accounts of the Late Annasao Narayan Patil
Bahuuddeshiya Sanstha, Maharashtra, for the year 2018-19, together
with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Sanstha.
[Placed in Library. See No. L.T. 1292/17/19]

(¢) Annual Report and Accounts of the Mahatma Gandhi Seva Sangh,
Parbhani, Maharashtra, for the year 2018-19, together with the
Auditor's Report on the Accounts.

(d) Review by Government on the working of the above Sangh.
[Placed in Library. See No. L.T. 1551/17/19]
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(1) GS.R. 203 (E), dated the 8th March, 2019, publishing the Indo-Tibetan
Border Police Force, Engineering Cadre, Group 'A' Posts, Recruitment
Rules, 2019.

(2 GS.R. 308 (E), dated the 16th April, 2019, publishing the Indo-Tibetan
Border Police Force, Judge Attorney General, Additional Judge Attorney
General, Deputy Judge Attorney General and Judge Attorney Group 'A'
Posts Recruitment and Conditions of Service Rules, 2019.

[Placed in Library. For (1) and (2) See No. L.T. 682/17/19]

Report of the CAG of India for the year ended March, 2018-Report No. 12 of
2019

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND
THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS
(SHRI V. MURALEEDHARAN): Sir, on behalf of Shri Pralhad Joshi, I lay on the
Table, under clause (2) of Section 19A of the Comptroller and Auditor General's



